THEUTTARAKHAND GROUNDWATER(REGULATIONAND
CONTROLOFDEVELOPMENTANDMANAGEMENT) (REPEAL)ACT,2017

(Uttarakhand Act No. 11 of 2017
An Act

further to repeal ‘The Uttarakhand Ground Water (Regulation and Control
of Development and Management) Act, 2016’ to the context of Uttarakhand state.

(beitenactedbytheUttarakhand Legislative Assembly in the Sixty Eighth Year of the
Republic of India) as follow-

Short title and 1. (1)ThisAct maybecalled‘theUttarakhandGroundWater
commencement (RegulationandControlofDevelopmentandManagement)
(Repeal) Act,2017’
(2) It shall come into force at once.
Repeal of 2. ‘The Uttarakhand Ground Water (Regulation and Control of
Uttarakhand Act Development and Management) Act, 2016’ (Act No. 12 of

no. 12 of 2016 2016) is hereby repealed.



